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ant that I would like you to permit me to
say by way of background that in Giridih
which is a mica mining ground in Bihar when
the Prime Minister went there a landing
strip was created, three aeroplanes landed
there, there was a rehersal for police line-up
on the road one day before, the whole fire
brigade was called for with all the fire brigade
personnel and a water pipe line was raised.
The people thought that a new mica mine
bhad been discovered there. May I ask the
hon. Home Minister why should they not—
because we want to protect the Prime Minis-
ter, but it is effective protectlon. and effective
protection is sil hi many
things as Ramana Maharshl proved in his
life—make an expert study of the problem
and provide guide-lines on this question so
that security is provided and, at the same
time, the British practice is not imitated ?

SHRI VIDYA CHARAN SHUKIA :
Sir, security is always provided by plain-
clothes men. There is no doubt about it.
But for crowd control some police arrange-
ments have to be made and the arrangements
have to be made in a manner that there is
no mishap of any kind. If there is any
deficiency in the arrangements, if some lives
are lost, then again there would be a lot of
criticism. To avoid all that these arrange-
ments are made by the State Government and
we have no control over it.
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MR. SPEAKER : There cannot be any
point of order during the Question Hour. If
he so desires, I will give him an opportunity
to ask a quemon But I do not know how
he can raise a question about the language of
the question.
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THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): The point is
very clear. This power of legislation falls
in the State List. So, even if we want to do

it, we cannot do it. But it is not our desire
to do it.

SHRI KANWAR LAL GUPTA : Sir,
the second part of my question has not been
answered.

MR. SPEAKER : The Minister has said
that it is in the State List and that they are
not going to interfere with the powers of the
States.

SHRI KANWAR LAL GUPTA : When
the harijans are coverted, they should not be
given these facilities.

SHRI Y. B. CHAVAN : This is another
suggestion which have been made which can
be considered.

SHRI S. KANDAPPAN : It must be
given. It must not be on religious grounds; it
must be on economic grounds.
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SHRI Y. B. CHAVAN : The first point
is about the money that they get and how
they are subjected to some legal processes
etc. I think these are part of (the internal
management of the different missions. They
have got their own constitution and they are
subject to Charitable Trusts Act etc. So, I
do not think it is necessary to have any
special legislation on the lines of the Gurd-
wara Prabandhak Committee Act. As far as
the Indianisation of the missionaries is con-
cerned, we are following that policy. But
that will have to be done with a liberal atti-
tude. Inthe case of those categories of
services where we are in a position to find
local people, certainly we can do that. But
my own personal experience is—this Govern-
ment has nothing to do with the matter—in
certain categories of cases we are not able to
get local people.  Take leprosy for example.
We find it difficult to get Indians who are
willing to go and serve them. In such
matters, we will have to go by the objective
of the mission concerned.
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SHRI Y. B. CHAVAN : As for those
people who consider untouchability as sacred,
we have expressed our view in the matter.
We have protested against it and disapproved
all such things.

SHORT NOTICE QUESTION
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THE MINISTER OF INFORMATION
AND BROADCASTING, AND COMMU-
NICATIONS (SHRI SATYA NARAYAN
SINHA) : (a) No, Sir. It would not be
correct to say that the late President, Dr.
Zakir Hussain, died at 11.20 A.M. Doctors’
efforts at resuscitation continued till about
11.50 A.M. and so long as these efforts con-
tinued, death could not be taken for

granted.

(b) The news was broadcast by All India
Radio at 1.20 P.M.

(c) There was no delay on the part of
All India Radio. The news was broadcast
immediately after it had been officially
announced by Rashtrapati Bhavan sources.

(d) to (f). Do not arise.
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